RAJASTHAN HIGH COURT. JCDHPUR

ORDER |
No.Estt.(R1IS)/94 /2013 | Date : 26.07.2013
1

Shri Manoj Kumar Vyas, an officer in the biﬂtric:.t Judge Cadre, whose
services have been repatriated from the post of Jlllldgc, Labour Court-Cum-
Industrial Tribunal, Ajmer, vide Government Order l\i-l'n i.1(47)L&E/T9/Part dated
25.07.2013, is hcreby lrﬁnsf'ﬂrredfpﬁsted as Distriet & S:ssions Judge, Jndh'pur
Distriet, Jodhpur with immediate effect. . |

I |

Smt. Sangeeta Sharma, an officer in the Distric: Judge Cadre, presently
awalling posting orders at Jaipur Metropolitan, ;»th h!,as been appointed as Judge,
Labour Court No. 2, Jaipur, vide Government {I)réller No. F.I(47)L&EE/79/Pan

dated 25.07.2013, is hereby directed to join her new |ass gnment with immediate
etfect. .'

m |
Shri Ravi Kumar Gupta, an officer in the Disl;tricr Judge Cadre, presently
awailing posting orders at Ajmer, who has been appnintt.lad as Judge, Labour Court-
Cum-Industrial Tribunal, Ajmer vide Gtwem@cnt Drldcr No. F.1(47)L&E/79/Part
dated 25.07.2013, is hereby directed to join his new !ass-gnmeut with immediate

gffec

1V .
Shri Sanjeev Mago who is presently posted as ACIM No.2, Spl. Court,
JDA, Jaipur and has been promoted in the Dist::ict J uu!‘l.igﬂ Cadre vide Government
Order No.F.19(8)Nyay/2011 dated 15.07.2013 and who h!e his now been appointed as
Dy. Secretary(Law), Law & Legal Affairs De:partmvztlt, Jaipur, vide {E‘rﬂvemmeﬁt
Order No. F.19(14)Nyay/98 dated 25.07.2013, is herel?y relieved with immediate

effeci to join his new assignment.

v |

Shri Uma Shanker Sharma, an officer in the Di:gtr'u-t Judge Cadre, presently
awaiting posting orders at Jetaran (Pali), who has h:cn‘_appuintf:d as Dy. Secretary,
Lokayukta Sachivalaya, Rajasthan, Jaipur vide G—::::;'.ren ment Order No. F.]IE-LL}
LAS/19T7/5804 dated 25.07.2013, is hereby directed to join his new assignment with

immediate eftect,

NOTE :- The officers are directed to hand i
over charge in accordance with order . :I |
No.24/P 1. dated 23.11.1998. | BY ORDER,
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RAJASTHAN HIGH COURT, I]QDHE!,[B

No.Estt.B2(v)1/2013/10412 -; Date: 26.07.2013

Copy forwarded to the following for information and ne:elssaw actian:=

¢!

2

Ln L

B kB 0N Oh

The Registrar Generalg’Registrar{ng.}I[Admn.)f{Rulés}j({ZlaSE.];‘{Exam.], Rajasthan
High Court, Jodhpur. :

The Registrar (Admn.), Rajasthan High Court Bench, laipur with the request to
distribute the copies of this order to all the Hon'ble Judges sitting at Jaipur through
P.5., Member Secretary, Rajasthan State Legal Services Authority and all the
Judicial Officers posted in the Registry at Jalpur Bench, Jalpur.

The Registrar-Cum-Princlpal Secretary to Hon'ble the Chie® Justice, Rajasthan High
Court, Jodhpur/ Bench, Jaipur., 1 '
P.S. to All Hon'ble Judges sitting at Jodhpur.

Shri_ Devendra Prakash Sharma, Dy.EecretanJ'{Law}, Law & Legal Affairs
Department, Jaipur, I i

Judge, Industrial Tribunal-Cum- Labour Court, Bikaner,

The Director, Rajasthan State Judicial Academy, Jodhpur-
Concerned Post/Treasury Officers.
District & Sessions Judge, Bikaner, :

. RIS-Estt.  Section/Confidential Sectlon/ Statistics Section/ General Eectiq‘}f

Subordinate Court (Estt.) Sectlon/R1S Leave Clerk/ Building Side

| [P ""g(_ .
| N A

25"

M REGISTRAR GENERAL,

—m



	ScannedImage copy.jpg
	ScannedImage-2 copy.jpg
	ScannedImage-3 copy.jpg

